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o ¥ QA 2372/98
Shri 5.K. Dhawan 57u Shri D.C. Dhatan
Sh. Anil Rana /o0 Shri J.l. Rana
_ gh. C.5. Sachdeva 5/0 Shri H.L. Bachdeva
5 Sh. V.lX. Bhatnagar S/c Shri J.P. Bhatnagar
=8 All cso TCata Processing Centre N.S.5.0..
-4 Peptt. of  Statistics, Ministry of Planning.
- Hans Bhawan, New Delhi.110002.
“3: H. Sh. HN.K. Suryavanshi Gro Sh. S.K. Kawdinji Sirvac:
&. Sh. M.D. Ramteke S5-2 Sh. Dashrath Ramizls
k] 7. . Shrawar Borikar S/5 Sh. Anand Borikar
2. Say: Dawakar Junghars S/0 Sh. Mahaaeo Junghars
¢ ?.  &8nr: C.R. Shah S/c 5hri F. Shah
<. 10. Snri D.L. Dhinda S/c Sh. ¥.D. Dhinda
11, Sn. M. HMa_umdar 3/5c Th. A.5. Majumdar
«
i2. Gh. Shanwuar Yasmik 7o Sh. Damduyi Yaesmil
15, Sh. Shankar Dasz Sfc¢ Sh. N.C. Das=
14. 5h. Asit Saha S/0 Late Sh. .M. Saha
A1l C/o The EBirector
Date Processing Division, N.5.5.0.,
Ministry of Planaimng, BLT ¥ead; fars Hagar:
Calcutta.
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Kasble S/0 Eh. Daulat Kamble
§.N. Mehta S/0 Sﬁ. Narayan Mehta 4 e
S.H. Korti S/0 Sh. Hanumant Korti
Sh. BR.B. Manohar S/o ‘Banzhi Manohar g
Sh. R.C. Manke S/0 SH. Chaitram Manke

Sh. P.7. Laratre S/0 Sh. Thaganraoc Laratre

Sh. H.S.R. Bhattacharya 5/0 Sh. Dwijapado Bhattacharya

M.0. Kuhikar S/o0 Sh. Dashrath Kuhitar
- Smt. M.M. Lanjewar W/o Sh. Manikraclan.swai-

24. Sat. Anjani Saxena W/o SH. Bajai Saxena

All C/o Daka Frocessing Division, N.3.z.05.,
Minist -y of Planning, Nagpur.

Sukhaeo &mnialikas

Oy Ministry of Flanning, Ahmadabad

;
v . S -
D . 23.- Sh. Dendatt sBabuillkar 3/0 h.
1] -~

; ] s DFL, NSS

<6. S5h. A.ii. Mishra S3/0 3h, R.N. Mishra
‘oz DPL:, NGSO, Ministry of Planning, &:-:dih

[

‘%z;e‘ﬂ;dmm.ﬂ}, .
h}

~
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!

Sh. M.L. Zutshi S/0 Sh., P.N. Zut=hi

gl
X

Z8. Bh. a,

~haudhary S5/0 Sh. D.D. Chaudhary

Fa
é~ 9. Sh. M. Sarkar S/o Sh. J. Sarkar
.' Iv
%{ #9. 8h. S.¢. Roy S/0 Sh. K.N. Roy
. 31. Sh. Mc. Shamsudin S/0 Sh. Magbool Husa:r

All C/0 Secretary
Naticnal Samplie Survey 0Or
P Employees Association,
P Hans Bhawan-I1, New Delhi-Z

Qanisation,

. (By Adwocate MIs.Shyamla Pappu,Sr.Counsel with
: Sh,Pramod ¥umar ags Sh.R. Krishnamurthi )
}ﬁg ’ centd ..
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Sardar Patél Bhawan,

"Sé.h'sad Marg-, -

~ - New Delhi.. - . )

‘The Director .-
#+= ~ Data Processing Division
:*. Hational Sample ‘Survey Organisation,
- 164, GLT Road,. . _
= ~- Bara Nagar,” =

Calcutta, - - ses« RESpondents,

(By advocate sShri V,S,R, Krishna )
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sh, Pradeep Kumarl Kabii s/o Sh. D.R. Kapile.

sn, Balbir singh S/o Sb. Late. X R .N. Sharma.

Sh. P.S. chauhan S/0 Sh. K.L. Chauhan.
#rs. Indu Dutta w/o Sh. Rajender Dutta.

Mrs., Swarn Issar W/o Sh. Rajesh Issar.

3h, Xrishan Chand Gautam s/o Sh. R.C. Gautam.

sh, Satya Dev Gupta S/c She 3.K.Le Guptae
=n. 3.K. Tripatni s/o 2.2. Tripathi.

Mrs. Shashi Sap-a W/0 sr. T.3. Sapra.

4re. Pavnesh Snarma W/o 3h. P.Lalt.

zh. Rajenﬁerkgumar KApoOCT S/e‘hate'Sh. B.L.
sn. Shahid Ali S/o Sh. Late J.5. all.

sh, Som Nath s/o. sh, H.L. Madan

sk, A.K. Gupta 5/o0 Sh. Late. H.C. Gupta

<h. M.L. Goel S/o Sh. R.S- Goel.

sh. K.P.3. Enli 'S/o Sh. Inder singh Xohli.

Mrs, Sudesh anand W/c Sh- Vinay Kumarl.

Mrs, Uma Kapoor w/o Sh. A. parsad.

Mrs, Manorama Bahal W/o Sh. L.K. Bahal.
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Mrs. Meeno Maheshwari W/o Sh. Rajeev Mzheshwari.

Mgs, Shampa Bhattachar jee w/o Sh. 5.K. 2hatt

Sh, Vinod Kumar s/oc Sh. G.2. Dondivyal.
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8h, Praveen Jumar 5/0 Sh,

_Sh

R L TR

Sh, Bhag Singh S/o Chotey Singh,

fAhagwan Dass,

P s

..... 3

, Kishan'®hand S/o Late Sh, T.C. Sharma.”

&R o E T g ¥

Sh. Anand Pth)ésh S/o Sh, Ganga 'Asrey;

_Sh, Rakesh Chander 5/0 Sh. Kishore Lal.

8h. Narander Kumar Mishra S/o0 3h. Pitamber Mishra,

Mrs. Indu Raheja W/o Sh, S.%, Raheja,

- (v

Sh. Dharender Singh Arora S/o Sh. Gursaran Singh Gandhi,

Sh. Vinod Kumar Sharma S/o 5h, P.R. Sharma.
Sh. Rajender Kumar 3/o0 Gh, C.L. Azad,

Sh., 3.X, Jain S/o0 3h. P.CZ. Jain.

35. Vitav Krishan 3/ 3h. {Late} =.7. Bhatnagar,
sh, G. Ravindran 3/2 Late 3h, Gopzlan.

Sh. ZM.B2i3aj 3/o Latre 3h. L.2. Zaiaid.

Zh.3.2, 3ahni S/0 Sh. (Late) Mancd Lal 3ahni,
3kh.5.L. Dhingra 3/0 3h, {(Late) ¥irbhan Dhingra.
Sh, G.Z. Ananéd 3/¢ 3h, D.M. Ananc,.

Sh. Raj Kumar 5/o0 Late Sh. Mani Ram.

¥rs, Bhuwana Raman W/o Sh, A,.X. Raman.

Mrs. R.Javalakshmi W/¢c Sh. Ramachandran.

3h. &.,B, Sarkar S/c Sh,(Late) B.B.Sarkar.

All C/o Data Processing Centre,

¥,5.5.0, Deptt. of Statistics,
Ministry of Planning, Hans Bhawan,

New Delhi, 110002,

Sh. Sharad Shri Xrishna Xulkarni S/ Shri Krishna

contd...

Kulkarni.
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Smt. Usha Srzedharan F.shreedharan w/o P.S-eedharan,
Smt. Dolly Roy W/o Sh. S.¥. Roy,

Smt. Madhuri Gopal Naidu W/o Sh. Gopal Yaidu.

Sh. Gangadhar Awachitrao Chandankhede S/o 3h, Awachitrao C.

Khede,

Smt. Shri Lata Pal W/o Sh. A. Pal.
Smt. Uppal Nandi W/o Sh, D. mandi.

Sh. Anil Dinkar Raulwar 3/o Sh, Dinkar Raulwar,

Sh, Harish Chandra Natthuji Dudhe S/c sh, Nattuii Dudhe,

- \

Sh. Dhanraj Lahanuji 5/0 3h. Lahanmuji Dahat,

Sh, Prahlad Rajaram Tambe S/o Sh, Raja Ram Tambe

o

Sh. Kamaldas Bhiwaji Sansod S§/0 Sh. Shiwaji Bansof,

Sh. Daulat Bajrac Kambla 5/0 3h. Bajirac Kamble,
Sh. Ghanshyam Shripsd Selve 5/0 Sh. Shripa” Salw2,

~

Sh. Prabnhakar Udsgv Dewsika
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Sh. Vinayak Laxman Bz-z3ure S/o 3h, Laxman Sznadurs,
Sh. Jagannath Faduranc Dhamde S/o 5h, Pacurang Thamde,

Sh. Dakram " Monharat Yrandeshwar S/0 Mchpat Nandeshwar,

Sh. Bhaurao Xisanrzo Sonbarse 5/o5 Sh Kisanrao Sonbzrse,

Sh. Ramesh Pusaji Bararz+<rs S/o 3h, rusajl Baraca-rs

Sh. Mansaram Motiram andagaocli 5/0 Moti Ram Nandzao:l

Sh. Prabhunath Wasudec Xhapekar S/0 Sh, Wasudeo Kravekar,

Sh. Prabhudas Ranchancr-z Rangari s/6 gh, Ramchandéra R
Sh, Jogeshwar Estari Shende S/o0 Sh, Estari Shende,

Sh, Suresh Yadav Rao Ukey S/o Sh. Vadaw Rao Ukey,

Contd, ..




Sh. Gauril Shankar TDashrath -Hinwae
70. Sh. Kallash Maroti Meshram S5/o Sh

71. Sh. Manik Dashrath Ramteke S/~ Sh

All C/o Cata Processing Divicsion

5/c Sh. Dashrath Niwae.
. Maroti Meshram.

. Dashrath Ramteke.

72. Sh. Bhoraj Nathuji Hatmode S/o Sh. . A. Nathuji Hatmode.

'N.S.5.0. Ministry of Planning, Nagpur. _

73, Sh. Raj Kishos= Prasad S/o0 Sh. Bhubaneshwar Frasad,

74. Sh. Amar Kumzr Sinhz S/o0 Sh., Tribhuwan Parasad.

75. Sh. Alok Kumar Gupta S/o0 Sh. Tulsi Parsanhe Gupta.

16, Sh. Naseem Ahemad S/c Sh. Md. Zal

-
: 77 Sh. Ram Chander Kozri 3/0 Late Sh. Dec Chandra
- 78. 3h. Ranieet Banerjss 3/0 Late 3h. Anil Kumar 2anerjez,
5. 5h., Ram Krishna Sosz 3/0 Laé Sh. 2imal Krishna 3ose,
80. Md, Suliﬁan S/c Laz= 3h. Panchu “ian,
All C/o Data Processing Divisioﬁ
¥.3.5.7. Ministrv cf Flanning,
Giricdih. oo Petitioner/Aprlicants .
-8 (By Advocate Mrs.shyamia Pappuy,Sr,.Counsel with Sh.pPramod
Kumar & Sh.R.Krishnamurthi)
Versus
Union of India N
1. Secretary
Department of Expenditure
: Ministry of Finance, North Block,
: ) New Delhi, -
N3 et

[T
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e

;
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nul Abedin.
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3.

8.

Secretary =

pepartment Of Statistics
Ministry of Planning,
sardar Patel Bhawna,
sansad Marg,

r

New Delhio

Cchief Executive Officer,

National Sample Survey Organisation
Ministryof Planning,

sardar Patel Bhawn,

Sansad Marg, New Celhi.

The Director

-

~ata FTrocessing Division

Ma-ional Sampie Survev Organisation
Ministry of Planning,

31UT RCad, Bara Wagar,

Zal-utta.

(By Advocate Shri V,S,R, Kgishna )

Rl

St

“*

eseso.nSPCNCEENtS,

Contd....
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1.
12.
13,
14,

15.
16.
17.
1.

- -'mmv' v""'w,____ "&’""""_»-" ”

Sh, Om Prakash S/o Sh, Shiv Charan Dass.

‘Sh. R,L. Dhingra S/o Sh, Bisakh Ram Dhingra,

Sh., B,L. Tameja S/o Sh, (T.ate) Sawail Ram RX Taneja.
Mrg, Kusum Lata Mathur W/o0 Sh. R.B.Mathur,
fiBs. Jyoti Parkash B/o Sh. Bhim Sen.

Mrs,. Kanchan Talwar W/o Sh. M. Talwar,

Sh, P.R, Agnihotri S/o Late 3h, H.E. Agnthotri
sr, ¥.X, Popll S/0 Late Sh, R.NM, Porli.

sh, T.X. Chavla S/0 Sh, Sardari Chawla
All C/c Data Processing Centre,

H.S5.S.0. Deptt, of Statistics,
Ministry of Planning, Hansw 3hawan,

New Telhi 110002,

Sh. R,N, Patil S/o Sh, N. Patil.

SP;. R.M. Bagade 8/0 Sh, M. Bagade,

Set, G.G. Gajbhe W/o Sh, G. Gajbhe,

Sh. S.N. Paul 5/0 Sh, N. Paul.

Sh. S.S. Mukherjee S/o0 sSh, S.K. Mukherjee,
Szt. R. Bhattacharya W/o Sh. H. Bhattacharya,
Sh. P.P, Meshram S/o Sh, P. Meshram,

Sh, D.A. Shambharkar S/o Sh, A. ShamBharkar,

Sh. P,D. Bhagat S/o Sh. D. Bhagat.

[ -

contd. ..
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£, CiR.' :Ghﬁjﬁqu'sfc "8h.R. Gauple.

e

mc/o B&a‘fﬁvmssing Division,

' K.S3404, H:lniétry of Planning,

Megpur,

Mizs Anima Nigwas D/o Sh, Umapeti Biswas

p,,,gimat?. énjbh&ya 8/o0 s8h,.V, Gajbhiye (Row posted
S, Meshram  8/o Léte Sh. S. Meshram

‘sh, Ashim Chatterjes S/o Late Sh, Bibhuti Bhushan Chatter jee

Miss Shanti Gupta D/o Sh. Ananth Nath Gupta

Sh. Mengsl Kuwear S/o0 Sh.(Late) Beni Pandit,

Sh, Bhim Singh S/o Sh. Durga Pd. Harijan (NSSO Ahemadabad)

S YN Shan e S\o- o lode S\areoe

All C/c Data Proc=ssing Division,
B.5.8.0,, Ministry of Plamning,
Giridin,

Vyorod Snore.

«..Petitionerghppkicants,

(By advocate Mrs,.,Shyamla Pappu,Sr.Counsel with Sh.Pramod
Kumar & Sh.R.Krishnamurthi)’

1.

=

‘Versus

Onison of India

Secretary

Deptt,. of Expenditure

Ministry of Finance, North Block
Kew Dslhi.,

\S\\

contd....
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- peptt, of Statistics,

Ministry of Planning
Sardar Patél Bhawan,
Sansad Marg; New Delhi,
3, Chief Exacutive Officer
National Sample Survey Organisation
Ministry of Planning,
ESardar Pael Bhswan,

| sansad Marg, New Dalhi.

¢ ,|The Director

{Data Processing Division

National Sample Survey Organisation
Ministry of Planning

GLT ROad, Bara Nagar,

Calcutta.

3y advocate Shri V.S.R, Krishna )

—~
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/
OA 614/99
1, Sh, K.K. Patneyr S/o Late Sh, Jassu Ramp
2. Mrs. Krishna Kumari W/o Late Sh, Amar Nath

3. . Ms. Mamta Chowdhury D/o Late Sh. S.Sengucta

4, sSh. P.M. Kiurian S/o Late Sh., Thacko Mathew
5. Sh. Ashit Ranjan Guha S/o Late Sh. Jadunsth Guha
3 6. Nikhil chnndras Chaterjee S/o Late Sh, Kashi Nath Chaterjee
. 7. Sh. Sumekhal Das 3/o0 Late Sukhendra Tha "zs
_ 8. Sh. Sudhagsn~3anjan Senguta S/c Late Sh. fog?ﬁﬁer Zh.3engups
a, 3h. ¥Kali Paéz Saha 5/o0 Late 3h. Rasanta ¥.laha
10. Sh. Satva Ranian XKaiyilal 3/0 Late Sh. 3Sushil -umar Zaivilal
, 11. 35h. Ajit Mohan thukcumtﬁs/o La e 5%, Maronar Thoudhary |
12.  3h. Hari Prasz:é Baneriee S/o Late Jatinen<rs Banneriee
13, Sh, Kalacnand Mukherjee S/c Late ¥etaii “hand Mukher jee
lé. Sh. Pawan Kirmar 3/o0 3h, 3atnarain
‘ all c/> General Secr=tary
- National Samgle Survey Employees Organisaticn
Hans 3hawan+II,,New Delhi,?2, ...Petitscners/
Applicants,
(By Advocate Mrs.Shyamla Pappu,Sr.Counsel with
Sh.Pramod Kumar & Sh.R.Krishnamurthi )
Versus
i Union of India
1. Secretary, Deptt. of Expenditure
Ministry of Finance, North Block,
New Delhi, _
?';r-»v-.- —— ‘Tz Iy /
S -

“ contd. ..
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2. The Secretary.

Departmert of Btatistics‘

Ministry of Planning, Sardar Fatel Bhawan,

Sansad Marg, New Delhi.

3. Chief Exscutive Officer

National Sample Survey Organisaticn

Ministry of Planning,

- sardar Patel Bhawan,
- sansad Harg, Mew Delhi.
~ 4. The Dirsctor

Data Froceséing Division

Natisnal Sample 3Survey Grganisatics

GLT RoaZd, Barsg Negar,

Calguttz .

(By advocate Shri V.S.R. Krishna )

contd.,...




OA 615/99

srxS;NSen Gupta s_‘;o Sh.(Late) L.M.Sengupta
Mrs. Sarla Vaid W/o Late Sh, S.P. Vaid
Mrs.K.K.Girdhar W/o Sh. P-rabhu Dayal ’Girdhar
Mrs. Raj Mallick W/o Sh. 0.K. Mallick

Ms. P.Sengupta D/o Late Sh, Satybrata Dasgurta

Ms. Chhaya Dutta D/o Late Sh, K.,M.Ghesh

: 6.
i - Ms. Pronati Dutta D/o Late Sh.R.R., Ghose
7 * .
' P MI, R.N. Katyal S/o Lat2 Sh. Ch. G.R. Katyal
g 9. Sh. A.3. Roy Choudhary 5 /o \adesn. Giside Qe;s C‘“@“a"‘"‘*g

~

N
v
L)

3 s . ™ Cioraies N e S
. Karuna Mi‘ra B/o Sr. e Romed

8]
n

E 10, ¥

1{. Mr., Yasin Ansari 5/0 Shn-\ste. Fonchu Miem

. _ -
7T 19. Mrs. Dipti Sen Gupta W/o Swn-\ede Wamas Lol Sew Gy

) 13, Mrs, Aparana Fauzdar W/o Sh- ™M K-quvagdmz

14y, Mrs. Namita Sarkar W/o Swn \ade Hawishn e Sadrar

1. , -
15. Mrs, Raba Gup‘ta a/o S\..‘\_g&e S\L%d& P‘E‘D-’shd Semn

16. Sh. Sasanka Sen S/o0 Late Sh. Swandra Kumar Sen

|7 Gour Ch. Anon S/o Late Sh. Sadhan Th, AAwon

18. Sh. Chanchl Kumar Chathaha §/o Late Sh. Sushil Kumar Chaltya
SEAT l H- Sh. Anil Kumar 3/0 Sh. Radha Ballabh Xundu

’ 20, sSh. Haridas Ganguly S/o Lae Sh. 3atydndra Kumar Ganguly
2./, sh. Himangshu Kumar Ghoseh S/o Sh.(Late) Girindra Kumar Ghosh
23« Sh, Subal Chandra Maity S/o Late Sh. Rashal Ch. Maity

23. Sh. Bhol= ¥~+h Mukheriee S/0 Lats Sh. Krishna Ch, Kukher jee

k ' contd.,..
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Sh. Amal Kumar Sen S/o Late Jayanta Kumar Sen ..Pezitioner/

F2b.. ‘
.g 2n- itscicthan GﬂnaﬂcniﬂESAo Sh-D-C)ﬁﬁﬁdﬂﬂl

) :;P;;_All C/o Secretary,

<o -

Applicants.

-
merT

National Sample Survey Organisation,

“nry

Employees Association, )
Hans Bhawan-II,

¥ew Delhi.2.

(By advocate Mrs.Shyamla pappu, Sr.Counsel with
Sh.pramod Kumar & sh.R. Krishnamurthi )

Versus
. Union of INdia -
ad l. Secretary,
Deptt. of Expenciture,
Ministrv of Finance, Yorth 3lock,
New Delhi,
Za The Secretavr,
) Department of Statistzics
ﬂinistry of Planning, Sardar Fatel Bhawan,
Sansad Margc, New Delhi.’”
A
3. Chief Executive Officer

National Sample Survev Organisation,
Ministry of Palanning, 3arcdar Patel Bhawan,

Sansad Marg, New Delhi.f.

T
&

-

>

(By Advoceate Shri V.2 R,

The Director
Data Procezsing Divisicn,

Naticnal Sample Survey Crganisatin,

Ministry of Planning,

GLT Road, Bara Nagar, -alcutta.

Calcurea,

Krishna )

. ..RESPONdENt ,
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Ve

10,
11,
12,
13,
14,
15,

18,

‘Ms. Aloka Dut:a D/o Late Sh,.-3.2., Ghose -

Ms. Kamlesh Katiyal D/o Late Sh. C,L. Sharma

Sh, A.C. Bhar S/o0 Late Sh. P.-. Bhar.

)

All C/o Tata Processing Zentcs,

M.3.5.0. Ministrv of Planning,

- Mrs, Pushpa Biswas # /o Sh, Brzdic Kumar 3iswas

MT, Mihir Kuzar Sarkar 5/0mSh, Xrishn

m

frasanna Sarkar,
Mrs, Kusum Kali Biswas W /0 Lat= Bikash Chandra Biswas,
Mz, Ashis Kumar Daﬁ S/o 3n. 3=2fananda Dax.

Mr, Uttam Das S/o Sh. (La-e) “cnotosh Thardra Das,

Mr. Moncjay Ghanti S/o’Late»Bé;in Behari Ghanti,

#r, Dibyendu Kumar Ghoshal S/c Late Heramb Cp. Ghoshal,

Mr. Sushen Cnandra Das S/0 Lat=z Krishna Pada Das,

\
Mr. Amal Xumar Mukher jee S/o Late Jitendra Nath Mukherjee._

- Mr, Dinesh Chandra Dalal S/o Late Chandra Mohan Dalal,

Mr, Pramathes Roy S/o La-o Rajen Rovy,
Mr. Supriya Gupta S/o Lat= Sh, Samindra Krishna Gupta,

Mr. Manish Chaudhary S/o Lat= Hartbha jan Chaudhuri

contdo e 3
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17. Ms.

91‘8 -

Geeta Ghosh D/o Late Mahendra Ch. Ghosh.

1e. Mrs. Sabitri Deb ¥/o Sh. Chitta R. Del.

All C/o Data Processing Deivision, K.5.5.0.,

Ministry of Plannino. Calcutta,.

(?y 5dvocate Mrs.Shyamla Papoy, Sr.Counsel with
Shri pramod Kumar & Sh.R‘Krishnamurthi )

|

19,- ﬁ}. Tarék ch, Dutta. 5/o Late gisnucharan Duttae.

20. Mr. Nripendra Mohan Basu S5/o Lat2 rRamani Mohan 33SUe

21, " Mr. Anutosh chakrabsorty 5 /o0 Late Gopal Chandra Chakarbor-y.
22, Mr. Keshab ~handra Biswaé 5 /o Late rhanindra Kath Biswas.
23, Mr. T™imir Baran Paul 5/0 Nail Krishna‘Paul.

28, M, Tapate Chakarborty W/o Sh. Amal Kumar Chakarborzy

25, Mr.s Ratna Khan W/c Lat2 5ailendra Nath Khan.

26, Mr., Santosh §Qoy s/c Late Javtandra Lal fove.

7. Mr, Fartha =arathi 2nattacharjes S /o Amulva XumzrD ghattachall
z28. wr, Sunil Kumarl Ghosh 5/6 Late2 Narévan ~r, Ghosn

"9, Mrs., Chinu Qhat-ach3rves W /o Late 3h. Bup2st o~ . 3nattachaive’
39, - Mr. Senciman Ravy 3/0 Lane Rajencra Chantre R

31. AT, Chit;a Ran jan Xun'u 5/c Lat2 3h. ~haisznvz -n3IIan undu.
32, vr. 3ital Paul s/c bLate Sh. 3ashi Kanta Faul.

33, 4y, Sunil Kumar RO¥ s/o Late 3h. gattkrishna ROV,

34. Mr. 3imal Das Guptz 3/c Late Nila Ram Das Guptz-

1z, vMr, 3iralj vumar Basu 3/0 Rirenfira Natﬁ 3asus

36. wr. Ram Chandra Das S /o Late Purna ~handrz Das.

37. Mrs. Bela Dutta W/c Late Sh. B Sucdhir Dutta.

38.  Mr, Dibakar pal S/c Sh. Bishnu Pada Pal.

39, Mr, Jiban Kishore pev S/o0 Late Sh. Jatindra Lal Dev.

40, | Mr. Ranjit Kumar mandal S/o Date Tulsi Ch, Mantal.

41, Mr, Bijon Lal shosh S/c Late Sh. Girija Hath Ghosh.

42, »r, Sakti Ranian Mukhopaéhyay S/o Late Sh- San=i Ranjan
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VERSUS

Union of India

N ew Delhi,

The Secretary,

Depart=nt of Statistics,

s RNt e I 1421 AT A VAT

Secretary, Deptt. of Expenditure

Ministryf of Finance, North Block,

Ministry of Plahning, Sardar Fatel Bhawan,

Sansad Marg, New Delhi,

3. Chief Executive Officer

National Sample Survey Organisaticn

Ministsy of Flanning ,

Sarder Fatel Bhawan, Sansed Marc,

4, The Director

Data Processing Divicion

Nationagl Sam—le Survev Crganisation

Ministry of Flanning,
GLT Road, Bara Nagar,

Zalcutta, R

(By Advocate Shri Vv.S.,R, Krishna )
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1.

L

Sh, Kuldeep Sharma S/ O Shri G.K.Sharma
Sh. Arvind Cairze S/0 Late Shri M.P.Cairas
Sh., H.C. Mehra 5/0 Late Sh, Chaina-Ram

Sh. M.C.Shama Z/0 3hri Vasudeo Sharma

5h. S. 3hattacharya S/0 Late Sh, H.Bhattacharva
All C/IO Data Frocessing Centre,
Naticnal Sample Sarvey Organisation
Department of Statistics,

Ministry of Pianning,

Hans Bhawan 13,

New Delhi-1100z 2

BAri Md, anLg Asgar Mandal S/0 Sh, Ishaque Monda}

Sh. Pradip Choudhary S/0 Shri Sita Ram Choudhary

contd,.
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Q.  Sh. Subhash Charndra Roy S/o Sh. Biiay Krishna Roy
: 9. Sh. Jyoti Ghosh S/o Late Sh. Nerendra Nath Ghosh
\o. Sh. Jagbanchu Chat~oraj 3/0 La-e Sh. Chittsz Ranian Chattora}j
\t. LSh. xumaresh Das S/o Late Sh, Tinesh Chandéra Das
T. sh. Subrata Roy S/o 3ri Cwipenira ¥Faravan ROY
\3., Sh. Samir Kumar <Choudhary 53/0 Prafulla Ch. Choudhary

{M.  Sh. Ashok Kumar 3ose 5/0 Late ~al Chanier Rose

\S. sh. Xamal Kumar Datts < /0 T,at= Thintamani Duttz
) & AG. Sh. Suddhdev Paul /o Surya Yaravan Faul
£
7. sh. Susanta Dutta 3/0
\& 5= . Shsamalesh Ch. 3iswas  3/0 \
; \g. Sh, Ashok Kumar Guha “aiandar 3/2 shionibhushan Guhz MajuTs
Q& sh. Malov Xumar Math 3/c Latz  Rathshvan lath
21 sh. Arpan “lajundaar 5/o Sh. Iimival “anti taiomde
2 Sn- “anju Tas % @/0 Tipax vas
53, 3= . Taval Xumar Ghosh S/5 3h., -anzi Lal GnTso
D\, Zh. Santanu Tapac’.ai S/o\ rat=2 5n~. Sushil ¥r. Tapzilers
. oS 3+ Goval Chandra Rara 3/0 Lat< “hi-z2rfra lath Azha
B YA s+, Sukwmar Das 3/0 Lat2 Harcnan ~-as
N7 3m= .Aparna Bhaumik W/c 3ri Anz®i Shaumik
2R 5m- . Kakali Dev ¥W/c Pradip Kr. Jev
29. sSh. Soumendra Kumar ‘fohanty /o Ungrzi idohanthv
A, sn. Panchkari Das 3/o Lats 35h. Manctla Tas
2. sh. Soumen Goswani S/o Lae 3Sh. Mani Gopal Goswamni
Y. ¥r. Prasanta Bose S/o Lata Tarz Xanto Bose -
S, Ssm-. Uma Chat opadhvay W/o Gh. Amitabhz Zhattopadhvyay
: Ry. sat, Shobha Chattopadhyay W/c Tr. Ashok Chattoradhyay
{— ’Z,S' smt., Lily De W/o Dr. B Prabi-r Xumar De
7 - -
| contd...
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Smt. Snigdha Bambit

). prabir Bose S/o Late Sh, Pnamatha Nath Bose

R sh, Pradpp Kumar Deb S/o Lat Sh. Nepal Ch. Deb -
aG. Sh. gauresh Basu S/o Late Sambhunath Basu
Yo Sh. Kabindra Nath Das S/o Sh. Haripada Das
) . Qr, Sh. Gautam Mitra S/o Late Arun Chanéra Mitra
) : 'ga. Sh. Bishwarup Basu Mallick S/o Ajit Basu Mallaick

(T2N Sh. Dipak Das S/o Nagendra Nath Das

o Yy Bs. stiphismata Biswas W/o Dr. Kuntal Biswas
~
: LS sh. Ashok KiUmar Chatterjee S/o Late Ajit Thatteries
) \l& ch, Utpzsl Datta 3/c 3h. vlanfaculal Duzia
-_ T /7. sSh. Marinal Kanti Fandl 3/o0 :iri ‘.~';rit";;njaya ¥anci
El%. ch, Alck Xunar ~havarberty S/c¢ 5h. aiit Kumar Chakvzrhort v
. (9. Sh. arunave Dutta S/0 Sri Sushir Xr, Dutts
Se. Sh., Sheknar Ganguly 3¥o Late Satish oh, Ganculw
=) . Sh. Janaranjan Haldar S/o Late Jibsn Kumar 2lcar
Sa. Sh. Subhanshu Ghosh 3/c Harendra Math Grosh
'( S3. sSh. Ravi Shankar Mishra S/7 Sri Shashi 3huszsn “ishra
) . sh. Subrata Bhattacharya S/o 3ri ~itandra X¥ath 3hattacharv
) SS. Sh. Sujoy Kumsr Haldar 3/o Lets Saroj Yumar “alcar
' St Sh. Samir Kumar mOFcal 5/0 Sri Gobindo Lal Mondzl
S0 Sh. Tapan Kumar Mag 3/0 Late Suren~ra Yath rag
SE Sh. Gautam Prasad Ghosh 5/o Late Ganesh Chandra Ghosh
B &8, sh. sutir ¥r, Sarkar S/o Late Pramatha Nath Sarkar
pmal
. {,o. Sh.'Das gupta S/o Late Prafulla Kumar Dasgupta
: Eh. Sh. Dhurjati Gupta S/o Late Ashok Kr. Gurta
i 62, Sh. Anuc ZHatter jee S/o Sri Arun Xumar Zhatt=r jz=
. A B"B) 3h. Vinayak Ro Mahatpure S/o Ramram G. Mahatpure
‘ gz
. .
contd... .
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‘é .. Y. Sh. Debdéshish Choucdhury S/o0 Late Sh. Hari Bhajan Choudhury i
g ¢S, Sh. Sudhakar Pal S/o Sh. Bishnupada Fal ;
. ‘5&. Sh. Dilip Kumar Tebnath S/o Late Sh. Radha Goinda éebﬁath :
3 ) &7. Sh. Fromode Roy Chakarborty S/o Raresh Chandra Roya Chakrborty
.o ;GEL Smt, Santa Raha W/o Asit Baran Raha B
) 9. Sh. Dipankar Roy S/o Sh. Anildendu Roy
7{) Smt. Bandana Hazra W/o Mr, ¥.M¥M. Hazara .
' _'..” Sn- Dashkath Sodol Bhlo Shhamn nlewkan
. All c/oc Data Processing Tentre
= N.S5.5.2., Minis ry of Planning Cal-utta.
12.  £h. Puilsk Kumar Thar 3/c Late Sh. Sucdhanshu Maravan Nhar -
Z/0 Giricinh "ffice
Y2, Sh. Frakash . 3apat 3/c Mahzferrac =..%zpat
A Sh. Shvyam Suncder R. Lakhote 3/o xam Frasa” . Lakhote -
NS Sh.Chanéerkant G. Thakur 5/o Gajanznrac V. Thakur

e. Sh. Shrikrisan K. Rathi S/0 Kanhziva Lal Zathji

7. Sh., Ishwar N. Zade S5/0 Yaravznrac Zade

AL All C/c Data Processing Zentre
N.S5.5.C. Ministry of Planning,
14

Nagpur, v...Fetitioner/Applicants.

(Bv Advocate Mrs.Shyamla Pappu,Sr.Counse] with Shri
Pramod Kumzr and Sh,R.Krishnamurthi )

Union of India

1, Secretary, Depatt. of Expenditure
; Ministry of Pinance, North Block

. Bew Deini,

ER
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The Secretary,

Deptt. of Statistics,
Ministry of Planning,
gardar Patel Bhawan,

sansad Marg, New Delhi.

chief Executive Offic=ar

Naticonal Sample Survay Organisation
Ministry of Planning, '

sardar Patel Bhawan, Sansad Marg,

New Delhii

The Tiresctor

Tat Proces

ct
o]

N

ing Division

watinnal Sample Survew Or

)
0
w
o
1
n
fu
ot
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Ministry of Planning,
GLT Road, Bara MNager,

Talcutta.

(By Advocate Shri V.S.R. Krishna )
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lThe applicants in the " aforesaid eight Original
Applications are aggrieved by the action of the respondents in
rejecting their claim for implementation/extension of the
benefits of the orders of the Hon'ble Supreme Court to them

dated ©.12.199¢ in Hari Shamrao Nimje & Ors. Vs. Union of

India & Ors. (Civil Appeal No. 16741/96 arising out of SLP

{CY No. 18948/95) read with the order dated 25.9.1998 in

Chandraprakash Madhavrao Dadwa & Ors. Vs. Union of India &
Ors. {Review Petition 2096/95 in Civil Appeal No. 5008 /GE
arising out of SLP (C) No. 16646 of 1996). According %o
them, +the orders passed by the Supreme Court in those

petitions have been filed by others who are similarly placsd

like them and are working in the Date Processing Centre under

the Ministry of Planning, Government of India and holding ths

same posts and designetions as the present applicants. The
applicants claim that they are entitled to the new DAY scaies
of Re.1780-2660 instead of Rs.1352-2200, Rs.2008-320€ instead
of Rs.l600-26§0 and Rs.2375-3562 instead of Rs. 200p-232020
w.e. T, 1.1.1986 or the date of their promotion whichever 1is

1ater and to be fitted in the appropriate grades in the

()
—~
o g
™

Apex Court in Hari Shamrao Nimje's case
(supra) allowed the appeal and set aside the Tribunal's order
by order dated 9.12.1996. The respondents were directed to
fit the appellants as Grade B’ Data Processing Assistant in
the pav scale of Rs.2000-3300 with all further consequent:ial
benefits. 1t was further clarified by order dated 24.10.13897
that the _pay scale will be Rs.2000-3200. Thereafter in

Chandraprakash Madhavrao lDawda's case {supra), the Hcn'ble

s G AT
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% Supreme Court in its order dated 25.9.1998 had declared the

the appellants were “entitled to the designation of Data
Processiné Assistants Grade-111 ( called earlier as Grade'B’)
in the scale of Rs.16006-2668 with effect from 1.1.198%, the
date when the IVth Pay Commission gcales came into force. It
was further held that the appellantS“weré also entitled to the
gscale of Rs.50060-8000 with effect from 1.1.1996 in view of the
Government orders passed in connection with +the Vth Pay
Commission recommendations. Although the Apex Court had held
in that case that the judgement is applicableaonly to those 48
appellants" who were directly recruited as Data Processing
Ascistants in the NSSO, Department of Statistics, Ministry of
Pilanning, Mrs. Shyamla Pappu, learned Senior Counsel has

csubmitted that iIn the order passed by the Hon'ble Supreme

Court on 14.5.1999 in Kamlakar & Ors. Vs. Union of India &
Ors. {Interlocutory Application No. 1 jp Civil Appeal No.
1382/99, arising out of SLP (C) No. 19257 of 199%5) the Apex

{ourt has also granted to the applicants there the same

d-recticns as given in Chendraprakash Madhavrao Dadwa's case

3. Another set of applicants who were working in the

o]

National! Sample Survey Organisation (NSS0), Data Processing

[ad
Lo
~+

Centre

[0)]

at Delhi, Calcutte, Nagpur, Ahmedabad and Giridih, had
filed O.A. 1621/98 which was disposed of by Tribunail's order

dated 7.

(]

. 1999, Noting that the applicants are identically
placed and similarly situated as the appellants were in the

cases before the Hon'ble Supreme Court referred to above, the

[}

A was allowed with a direction to the respondents to place
the applicants in the higher pay scale of Rs.2000-3200 and

extended to them this benefit w.e.f. 1.1.1986.
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4. Mrs. Shvamla Pappu, learned Sr. counsel for the
applicants, has contended that the applicants in the aforesaid
eight Original Applications are identically placed as the
appellants in the cases before the Hon'ble Supreme Court
(supra) and they should, therefore, not be deprived of similar
benefits of being placed iﬁvthe higher pay scales w.e.T.

1.1.1986 with all comsequential penefits, including arrears.

5. We have seen the reply filed by the respondents
and heard Shri V.S.R. Krishna, learned coﬁﬁsel. A
preliminary objection had heen taken by the respondents that
the Principal Bench has no jurisdiction to entertain these
applicationé in the present form as the applicents are working

fferent cit:es in the country. This piea is, however,

rejecied having regzrd to the Hon'ble Chairme=n's order dated

Act, 1985, Mrs. Shyvamla Pappu, learned Sr. Counsel, has, on
the other hand, submitted that the question of limitation does
not arise as what the applicants claim in these cases is the
extension of benefit of the orders of the Hon'ble Supreme
Court in similar cases. She has relied on Amrit Lel Vs.
Collector, CEC (Revenue) (AIR 19?5 SC 538) and K.I. Shephard
Vs. Union of India (AIR 1988 SC 688). Having regard to the
facts and circumstances of the case and noting that the
representations made by the applicants in 1998 for extending
the benefits of the aféresaid judgements of the Hon'ble
Supreme Court to the applicants hagg been rejected on various
dates in that year only, we are of the viex thﬁt the plea of
limitation has tc be rejected, subject tc what is stated

below.




&. On the merits, the respondents have not raised any
serious objections. They have stated that the Department of
Statistics (DOS) have constituted a committee té examine the
placement of the Flectronic Data Processing (EDP) personnel in
Dats Processing Division (DPD) after the judgements delivered
by the Supreme Court and Tribuna; whichk is expected to submit

its report shortly,but the same is not placed on record.

7  The main contention of the respondents is that the
applicants in the present eight O.As are not entitled for

extension of the benefits given to other applicants who went

to the Supreme Court 1in the aforesaid cases as those
judgements are confined tc only those zppellants. However, it

is not denied that the applicants =are similarly situated
employvers working i1n various grades in %880 in the Datea

Process:ng Division. The Tribunal in C: 1621/88 has alsc held

in sim:lar circumstances that similariy situated employees
need not come to Court for seeking identiczl benefits which
were earlier granted to their «colleagues with which we

respectfully agree.

8. However, it is relevant tc note that six of these
applicatione have been filed in the Tribunal in 1999 and two
in 1998 for claiming benefits of higher pay scales w.e.f.
1.1-1986 based on the judgements of the Supreme Court in
orders dated 9.12.19%6 and 25.9.1998. The applicants have
admittedly made representations for extension of the benefits

of the higher payv scales more than z decade later (see for

!

example representations dated 10.7.1958 and 6.11.199§>in 0.4
613/99 which -was taken up during the hearing by learned Sr.

Counse! for the applicants. It is alsc relevant to note that

(h{]

in the =s=imilar cases which were before the Hon'ble Supreme

Court, relisfs were first given only to 48 appellants before

7
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T % them and later on extended to the others who had (filed the

bt >
Review application. In the, facts and circumstances of the

L
cases, haviﬁg regard also to the judgement of the Supreme

!

- et by Vi

Court in M.R. Gupta Vs. Union of India (1995(5) Scale 29) in

55 such matters and the provisions of Section 21 of the
Administrative Tribunals Act, 1985, we consider it appreopriate
.in the interest of justice,that the monetary benefits flowing
from the fixation of the applicants in the higher pay scales
should be granted to them only from the date each of the eight
Original Applications has been filed before the Tribunal with
notional fixation of pay w.e.f. 1.1.1986 or from the date of
”< their promotion, whichever is later, with consequential

benefits accordingly.

ki

9, In the result, hzving regard to the facts &and
circumstances of the case, the above eight Qriginsl

b 1y
i

Appi:cations  (0.A.2378/98, 0.4 2372/98, 0.A. 612799, O

!ﬁu

613782

., 0.A. £14/99, O.A. 615/99, 0.4, €16/9% =and C.

61770

(X&)
O

Y are allowed with the following directions:

(a) Respondents to review the cases of the applicant

m

and identify their new designations and revised pal

scales in th

D

light of the judgements of the Supreme
Court (supra) and place them in the appreopriate
revised higher pay scales notionally with ef;ect from
1.1.1986 or from the date of theif promotion)whichever
ic later. For the reasons given above, the appiicants
shall b; entitled to the benefit of the higher pav
scales with effect from the aforesaid date on a

notional basis and be entitled to the benefit of

arrears in the higher pay scales only from the date of

\"%




filing each
consequential

rules;

(b) The above

from the date

Parties te

[
@
5

of the Original Applications 3 with

benefits in accordance with law and

action shall be taken within Tour months

of receipt of & copy of this order.

bear their own costs.

{Smt. Lakehmi Swaminathan)
Member (1)
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